IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date

29.05.2024

Order
CONTC- Dtd. (Seat
1 |50251/2024(29.05.2024 4048/2024 |0 K MOHANTY [C. 2024-05- No-)
20
Order
COURT
BLAPL- Dtd. (Seat
2 50254/2024129.05.2024 4893/2024 R K MALLICK |C. NO. 2 2024-05- No-)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
3 50255/2024129.05.2024 4958/2024 MAHES DAS C. NO. 2 5024-05- No-)
OLD
23
Order
COURT
BLAPL- PARTHA Dtd. (Seat
4 [50256/2024129.05.2024  I5559/2024 |SARATHI DAS |°° NO- 2 15024-05- No-)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
5 |50257/2024129.05.2024 |, 0o7 0, , |GANESH SAHOO (C. NO. 2| 0 05— No—)
OLD
28
Order
COURT
ABLAPL- Dtd. B (Seat
6 50258/2024129.05.2024 5133/2024 B DAS C. NO. 2 5024-05- BATIL-1 No-5)
OLD
23
Order
CRLREV- KALYANI COURT |Dtd. CRIMINAL (Seat
7 50258/2024129.05.2024 171/2024 DEHURI C- NO. 8 |2024-05- |REVISION |No-4)
08
Order
CRLMC- COURT |Dtd. CRIMINAL (Seat
8 50261/2024129.05.2024 2010/2024 D SAMAL C. NO. 8 2024-05- |MIsC No-1)
21
Order
COURT
CRLMC- B. K. Dtd. CRIMINAL |(Seat
2 50262/2024129.05.2024 245/2024 MOHANTY C. Tg' 2024-07- |MISC No-4)
04
Order
COURT
CRLMC- Dtd. CRIMINAL (Seat
10 |50263/2024129.05.2024 4876/2023 G. R. PATRA |[C. Tg. 2024-08— IMISC No-7)

06




Order

SANTOSH COURT
WA- Dtd. WRIT (Seat
11 |50264/2024(29.05.2024 KUMAR NO.
236/2024 DWIVEDY 15 5224 05- |APPEAL No-1)
Order
(Seat
CMP- COURT |Dtd. WRIT
12 [50267/2024 (29.05.2024 |cu o, |B. MOHAPTRA o 19999-12- |mRrNCH-3 TZ;
31
CMP- COURT giger WRIT (Seat
13 [50268/2024(29.05.2024 |57 R M NAYAK NO. [go0s 1o lhnaven.g [NO-
20 39)
31
cMP- COURT giger WRIT (Seat
14 |50270/2024|29.05.2024 534/2024 P SAMAL NO. 9999-12- |BRANCH-§ |NO~
20 39)
31
WP (C) - COURT gijer WRIT (Seat
15 [50272/2024|29.05.2024 |72 . " o, |G. JAYASINGH NO. | o5i_os- |mmancH-g NOT
20 25)
28
Order
16 [50273/2024(29.05.2024 |"E(C)- DR P CHULT ESURT Dtd. WRIT éifat
e 13545/2024 * |2024-05- |BRANCH-5
20 22)
28
court |Order (Seat
17 [50276/2024(29.05.2024 |VE(C)- M. R. BARIK NO ptd. WRIT No-
e 13508/2024 | © °° * |2024-05- |BRANCH-5
20 22)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
18 [50277/2024(29.05.2024 | o b o0, D SAMAL o Beonsoe. lemancHoS 22)
20
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
19 |50278/202429.05.2024 )2 b7 M. DAs o e o5 lemancH.3 Ti)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
20 |50279/2024 [29.05.2024 |5 - D SAMAL o Beonsoe. lemancHoS 22)
20
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
21 [50280/2024 [29.05.2024 ||5o20 0 M. DAS o osaoos. mmENcH-3 Ti)
28
Order
WP (C) - PRIYA RANJAN COURT |Dtd WRIT (Seat
22 |50281/2024129.05.2024 11501 /5024 MISHRA ¢ NO. 1 /2024-05- |BRANCH-2 ig;
28
(Seat
WP (C) - COURT |Order WRIT ©
23 150282/2024129.05.2024 13585/2024 K. K. NATH NO. 1 IDtd. BRANCH-5 No

22)




2024-05-
28

Order

(Seat
WP (C) - COURT |Dtd. WRIT _
24 |50283/20241|29.05.2024 13010/2024 K.K. NATH NO. 1 12024-05- |BRANCH-8 ig)
28
Order
WP (C) - BIKASH KUMAR COURT |Dtd. WRIT (Seat
25 150284/2024129.05.2024 |1 3595/5024 [KuND ¢ NO. 1 2024-05- |BRANCH-5 I;Z)_
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
26 |50285/20241|29.05.2024 12948/2024 K.K. NATH NO. 1 .2024-05- BRANCH-7 ?8)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
27 |50286/20241(29.05.2024 13500/2024 D SAMAL NO. 1 12024-05- |BRANCH-4 Tg)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
28 |50287/20241|29.05.2024 13497/2024 D. BISWAL NO. 1 |2024-05- |BRANCH-4 Tg)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
29 150288/20241(29.05.2024 13391/2024 B.K. DAS NO. 1 12024-05- |BRANCH-3 Ti)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
30 |50289/2024129.05.2024 13263/2024 K.K. NATH NO. 1 12024-05- |BRANCH-2 ig)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT N
31 |50290/20241(29.05.2024 13423/2024 S K NATH NO. 1 |2024-05- |BRANCH-4 T;)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
32 |50291/20241|29.05.2024 13266/2024 K.K. NATH NO. 112024-05- |BRANCH-2 ig)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
33 |50292/20241|29.05.2024 13438/2024 D. BISWAL NO. 1 |2024-05- |BRANCH-4 T;)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
34 |50293/20241|29.05.2024 13287/2024 K.K. NATH NO. 1 12024-05- |BRANCH-2 ig)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
35 |50294/20241(29.05.2024 12943/2024 K.K. NATH NO. 1 12024-05- |BRANCH-7 Tg)

28




Order

(Seat
WP (C) - COURT |Dtd. WRIT
36 |50295/20241|29.05.2024 13023/2024 K.K. NATH NO. 1 12024-05- |BRANCH-8 ig)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
37 |50296/2024129.05.2024  |13555,5024 B R SETH NO. 1 /9999-12- [BRANCH-5 I;Z)
31
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
38 |50297/20241|29.05.2024 13649/2024 B.K. PATI NO. 119999-12- |BRANCH-6 gg)
31
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
39 |50298/20241(29.05.2024 15596/2016 P.K. SWAIN NO. 1 12024-05- |BRANCH-7 ?g)
20
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
40 150299/2024129.05.2024 13509/2024 D. BISWAL NO. 1 2024-05- |BRANCH-5 g;)
28
Order
BLAPL- AMLAN SHAKTT COURT |Dtd (Seat
41 150300/2024/29.05.2024 5254/2024 |PAUL C NO. 1 12024-05- No-
22)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
42 150301/2024129.05.2024 15596/2016 P.K. DAS NO. 1 12024-05- |BRANCH-7 ?g)
20
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
43 150302/2024129.05.2024 13485/2024 N K ROUT NO. 1 12024-07- |BRANCH-4 T;)
01
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
44 150303/2024129.05.2024 13066/2024 M.K. RATH NO. 1 |2024-05- |BRANCH-8 ig)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
45 150304/2024129.05.2024 13502/2024 D. BISWAL NO. 1 2024-05- |BRANCH-5 22)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
46 150305/2024129.05.2024 13496/2024 D. BISWAL NO. 112024-05- |BRANCH-4 T;)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
47 150306/2024129.05.2024 |1 3355/5024 M DBS NO. 1 |2024-05- [BRANCH-3 If‘l’)
28
(Seat
WP (C) - COURT |Order WRIT B
48 150307/2024129.05.2024 13507/2024 T.K. DAS NO. 1 |Dtd. BRANCH-5 No

22)




2024-05-
28

Order
TRP (C) — COURT |Dtd. (Seat
49 |50308/2024(29.05.2024 ||,7 -0, [P.K. JENA vo. 1 19995 15, M-J.C Noo o)
31
Order
(Seat
CRLMP- COURT |Dtd. WRIT
50 |50309/202429.05.2024 | o)too, . M DAS vo. 1 209405 |BrancH-g NO-
24)
28
Order
(Seat
TRPCRI- COURT |Dtd.
51 1(50310/20241/29.05.2024 48/2024 M.K. RATH NO. 1 19999-12- No-
24)
31
Order
BLAPL- ACHYUTANANDA COURT |Dtd (Seat
52 |50311/2024129.05.2024 |55 19/5024 |pATTANAIK NO. 1 [2024-05- EZ;
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
53 [50312/2024(29.05.2024 |7-,70" o, N K ROUT N6, 119999-12 |BRANCH-2 ig)
31
Order
TRP (C) - COURT |Dtd. (Seat
54 50313/202429.05.2024 | o000, M.K. RATH o, 1 l9060-10- M-T-C Noo o)
31
Order
(Seat
CRLMP- COURT |Dtd. WRIT
55 50314/202429.05.2024 |oo2 o0, [P.K. MOHANTY o, 1 bhosa o5 |BRANCH-G SZ;
28
Order
(Seat
CRLMP- B. B. COURT |Dtd.
56 |50315/2024129.05.2024 1010 0054 MALLICK NO. 1 [2024-05- No=
24)
28
Order
(Seat
CRLMP- COURT |Dtd. WRIT
57 150316/20241|29.05.2024 829/2024 P.K. MISHRA NO. 1 12024-05- |BRANCH-6 SZ;
28
Order
(Seat
BLAPL- COURT |Dtd.
58 |50317/202429.05.2024 |0 "o, |J MAHAPATRA N6, 1 |2024-05 [BATL-2 No-
11)
28
Order
BLAPL- DEBI PRASAD COURT |Dtd. (Seat
59 150318/2024129.05.2024  |5691 /5004 |MOHAPATRA NO. 1 [2024-05- [PAIL=2  Iyo_ o)
28
Order
BLAPL- COURT |Dtd. (Seat
60 |50319/2024 [29.05.2024 |-J7c .., |J PRADHAN o, 1 bho2a o5 Noe o)

28




Order

BLAPL- NIRANJAN COURT |Dtd. (Seat
61 |50320/202429.05.2024 5056/2024 |MAHARANA C- NO. 1 (2024-05- No-9)
28
Order
COURT
BLAPL- Dtd. (Seat
62 150321/2024129.05.2024 4748/2024 ASHOK SAHOO |C. NO. 2 5024-05- No-9)
OLD
28
Order
COURT
BLAPL- NIRANJAN Dtd. (Seat
63 |50322/2024129.05.2024 5055/2024 MAHARANA C. NO. 2 5024-05- No-9)
OLD
28
Order
COURT
BLAPL- S K Dtd. (Seat
64 |50323/2024129.05.2024 151 /2024 |BHANJADEO ~ |C° NO. 2 15024-05- No-9)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
65 |50324/2024129.05.2024 4023/2024 ARUN KU JATI |C. NO. 2 5024-05- No-9)
OLD
28
Order
COURT
BLAPL- NIRANJAN Dtd. B (Seat
66 |50325/20241(29.05.2024 3612/2024 |SAHOO C. NO. 2 2024-05- BAIL-1 No-2)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
67 |50326/2024129.05.2024 4833/2024 SARAT DASH C. NO. 2 5024-05- No-2)
OLD
17
Order
COURT
BLAPL- Dtd. (Seat
68 |50327/2024|29.05.2024 5267/2024 P K MOHANTY |C. NO. 2 2024-05- No-2)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
69 50328/2024129.05.2024 3008/2024 K C PANDA C. NO. 2 2024-05- BAIL-1 No-3)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
70 150329/2024129.05.2024 4817/2024 SARAT DASH C. NO. 2 2024-05- No-3)
OLD
17
Order
COURT
BLAPL- Dtd. (Seat
71 150330/2024/29.05.2024 3212/2024 M R ROUTRAY |C. NO. 2 2024-05- No-3)
OLD
28
SLAPL- COURT giier (Seat
72 150331/2024129.05.2024 ANITA SAHOO |C. NO. 2 . BAIL-2 No-
5327/2024 2024-05-
OLD 11)
28
COURT
BLAPL- Order (Seat
73 150332/2024129.05.2024 4815/2024 SARAT DASH C. NO. 2 Dtd. BAIL-2 No-8)

OLD




2024-05-
17

Order
COURT
ABLAPL- Dtd. (Seat
74 150333/2024129.05.2024 5070/2024 G.R. PATRA NO. 2 5024-05- BAIL-1 No-4)
OLD
23
Order
COURT
BLAPL- Dtd. (Seat
75 150335/2024/29.05.2024 5310/2024 AK MOHANTY NO. 2 5024-05- No-4)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
76 150336/2024/29.05.2024 5287/2024 PK JENA NO. 2 5024-05- No-4)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
77 150337/2024/29.05.2024 5282/2024 SK DASH NO. 2 2024-05- No-4)
OLD
28
Order
COURT
BLAPL- Dtd. (Seat
78 150338/2024129.05.2024 5278/2024 MK SWAIN NO. 2 2024-05- No-4)
OLD
28
Order
COURT
BLAPL- Dtd. B (Seat
79 150339/2024/29.05.2024 5277/2024 J.MOHAPATRA NO. 2 5024-05- BAIL-1 No-1)
OLD
28
Order
WA- COURT |Dtd. WRIT (Seat
80 150340/2024/29.05.2024 1376/2024 R.R.DAS NO. 5 12024-06- |APPEAL No-4)
24
Order
BLAPL- COURT |Dtd. (Seat
81 150341/2024/29.05.2024 5273/2024 SK BHANJDEO NO. 5 12024-05- No-4)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
82 150342/2024129.05.2024 1376/2024 P.K. MOHANTY NO. 512024-01- |BRANCH-4 ?g)
30
Order
(Seat
BLAPL- COURT |Dtd.
83 150343/2024/29.05.2024 5271/2024 SK BHANJDEO NO. 5 12024-05- No-
19)
28
Order
BLAPL- AMLAN SHAKTI COURT |Dtd (Seat
84 150344/20241(29.05.2024 5256/2024 |PAUL NO. 5 12024-05- No-
19)
28
Order
BLAPL- COURT |Dtd. ~ (Seat
85 150345/2024129.05.2024 5352/2024 T.R. DAS NO. 5 12024-05- BAIL-1 No-1)

28




Order

(Seat
BLAPL- COURT |Dtd.
86 (50346/202429.05.2024 .S, 00, |T.R. DAS No. 5 209i_05- |[BATL-2 No-
12)
28
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
87 |50347/2024(29.05.2024 Toocl” ., IN. PATTANIK 50. 5 |2024-05- | (DTViSTON ?81)
28 BENCH-1)
Order WRIT
WP (C) - G.K. COURT |Dtd. BRANCH (Seat
88 150348/2024129.05.2024 |1 5000 5004 |SUNDARAY NO. 5 (2024-05- |(DIVISION TSI)
28 BENCH-1)
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
89 (50349/202429.05.2024 |Too0" . |J.R. BEHERA ¥0. 5 |2024-06- | (DTVISTON TSI)
06 BENCH-1)
Order WRIT
WP (C) - G.K COURT |Dtd BRANCH (Seat
90 150350/2024129.05.2024 13, 195024 |SUNDARAY NO. 5(2024-05- |(DIVISION T;I)
28 BENCH-3)
Order WRIT
WP (C) - COURT |Dtd BRANCH (Seat
91 [50351/2024|29.05.2024 |1-,00%, o, [P.K. JENA No. 5 |2024-05- | (DTVISTON T;;)
28 BENCH-3)
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
92 [50352/2024(29.05.2024 |1 oo, o, |G. JAYSHING No. 5 |2024-05- |(DTViSTON ng)
28 BENCH-1)
Order WRIT
WPCRL- R.K COURT |Dtd BRANCH (Seat
93 150353/2024129.05.2024 |, 00005 MOHAPATRA NO. 5 /2023-03- |(DIVISION T;B)
16 BENCH-3)
Order
(Seat
ABLAPIL- COURT |Dtd.
94 |50357/202429.05.2024 o550, B K PANDA vo. 5 12024-05- No-
120)
28
Order
BLAPL- BALARAM COURT |Dtd (Seat
95 [50358/2024|29.05.2024 oot o [T vo. 5 209405 |[BATL-2 No-
11)
28
Order
ABLAPL- RABT NARAYAN COURT |Dtd. (Seat
96 [50360/2024(29.05.2024  [o5 /500, oo vo. 5 |2021-05- No-
11)
28
Order
ABLAPIL- BALARAM COURT |Dtd. (Seat
97 |50361/202429.05.2024  [c 00 [T vo. 5 |2094-05- |[BAIL-1 Noot)
28
BLAPL- COURT |Order (Seat
98 [50363/2024|29.05.2024 o007 |GANESH SAHOO e e BATL-1 Noes)




2024-05-
28

Order
BLAPL- COURT |Dtd. (Seat
99 |50364/2024129.05.2024 5328/2024 B K PANDA C. NO. 5 |2024-05- No-3)
28
Order
ABLAPL- BALARAM COURT |Dtd. (Seat
100 |50365/2024129.05.2024 5356/2024 |SINGH C- NO. 5 (2024-05- No-3)
28
Order
ABLAPL-  |BALARAM COURT |Dtd. (Seat
101 |50366/2024/29.05.2024 5367/2024 |STNGH C. NO. 5 12024-06- BAIL-2 No-
12)
24
Order
ABLAPL- BALARAM COURT |Dtd. B (Seat
102 |50367/2024129.05.2024 5365/2024 |STNGH C. NO. 5 12024-05- BAIL-1 No-6)
28
Order
ABLAPL- COURT |Dtd. (Seat
103 |150368/2024129.05.2024 5389/2024 R R NAYAK C. NO. 5 2024-06- No-6)
24
Order
ABLAPL- COURT |Dtd. B (Seat
104 |50369/20241(29.05.2024 5204/2024 R R NAYAK C. NO. 5 2024-05- BAIL-2 No-8)
28
Order
ABLAPL- PARTHA COURT |Dtd. (Seat
10550370/2024129.05.2024  |559) 9024 |SARATHT DAS | NO. 5 2024-05- No-8)
28
Order
HEMANTA
BLAPL- COURT |Dtd. (Seat
106 |50372/2024129.05.2024 KUMAR C.
5368/2024 TRIPATHY NO. 5 (2024-05- No-8)
28
Order
BLAPL- COURT |Dtd. (Seat
107 |50373/2024129.05.2024 5378/2024 B.B. MALLICK|C. NO. 5 12024-05- No-8)
28
Order
BLAPL- COURT |Dtd. ~ (Seat
108 |50374/20241(29.05.2024 5357/2024 A. PATTANAIK |C. NO. 5 12024-05- BAIL-1 No-2)
28
Order
ABLAPL- COURT |Dtd. (Seat
109 |50375/2024129.05.2024 4046/2024 B.P. TANGA C. NO. 2 12024-05- BAIL-1 No-2)
01
Order
(Seat
BLAPL- COURT |Dtd.
110 |50376/2024129.05.2024 5356/2024 S. BARIK C. NO. 2 12024-05- BAIL-2 Tg;

28




Order

(Seat
BLAPL- COURT |Dtd.
111 |50377/20241(29.05.2024 5306/2024 PC MOHANTY NO. 2 2024-05- BAIL-2 No-
11)
28
Order
BLAPL- COURT |Dtd. B (Seat
112 |50378/2024129.05.2024 5343/2024 S.CH SUNDARA NO. 2 2024-05- BAIL-2 No-9)
28
Order
BLAPL- COURT |Dtd. (Seat
113 /50379/2024129.05.2024 5323/2024 H.K. DASH NO. 2 2024-05- No-9)
28
Order
BLAPL- COURT |Dtd. (Seat
114 |50380/2024(29.05.2024 5319/2024 KK- NATH NO. 2 12024-05- No-9)
28
Order
BLAPL- COURT |Dtd. (Seat
115 /50381/2024/29.05.2024 5311/2024 A.K. PANDA NO. 2 12024-05- No-9)
28
Order
BLAPL- COURT |Dtd. (Seat
116 150382/2024/29.05.2024 5318/2024 J. PARDHAN NO. 2 2024-05- No-9)
28
Order
SANTOSH
BLAPL- COURT |Dtd. (Seat
117 |50383/2024129.05.2024 KUMAR
5321/2024 MAHANTY NO. 2 (2024-05- No-9)
28
Order
BLAPL- COURT |Dtd. (Seat
118 150384/2024129.05.2024 5347/2024 J.R. DAS NO. 2 12024-05- No-9)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
119 |50385/2024/29.05.2024 4148/2024 K. SAHOO NO. 6 12024-07- |BRANCH-3 Tg)
01
Order
BLAPL- AMLAN SHAKTT COURT |Dtd (Seat
120 150386/202429.05.2024 5351/2024 |PAUL C NO. 6 12024-05- No-
13)
28
Order
(Seat
BLAPL- COURT |Dtd.
121 150387/2024129.05.2024 5260/2024 R.K. MALLICK NO. 6 12024-05- No-
13)
28
Order
(Seat
BLAPL- COURT |Dtd.
122 150388/202429.05.2024 5304/2024 R.K. MALLICK NO. 6 12024-05- BAIL-2 No-
12)
28
(Seat
BLAPL- COURT |Order
123 150389/202429.05.2024 275/2024 A.K. MOHANTY NO. 8 Dtd. No-

12)




9999-12-
31

Order (Seat
BLAPL- COURT |Dtd.
124 150390/2024129.05.2024 5299/2024 A. MOHANTY NO. 8 2024-05- No-
12)
28
Order
(Seat
BLAPL- COURT Dtd.
125 |50391/202429.05.2024 5236/2024 B. MOHANTY NO. 8 2024-05- No-
12)
28
Order
BLAPL- COURT |Dtd. (Seat
126 150392/2024129.05.2024 5308/2024 J. PARDHAN NO. 8 2024-05- BAIL-1 No-4)
28
Order
BLAPL- COURT |Dtd. _ (Seat
127 |/50393/2024/29.05.2024 5303/2024 ANITA SAHOO NO. 8 2024-05- BAIL-1 No-5)
28
Order
BLAPL- MRUTYUNJAY COURT |Dtd. (Seat
128 150354/2024125.05.2024 5092/2024 |MOHANTY NO. 8 (2024-05- No-5)
28
Order
COURT (Seat
BLAPL- JYOTISH Dtd.
129 |/50395/202429.05.2024 5360/2024 RANJAN DAS NO. 5024-07- BAIL-2 No-
17 12)
05
Order
COURT
BLAPL- SIBA PRASAD Dtd. B (Seat
130 |50396/202429.05.2024 5362/2024 |SAHOO ?2. 2024-05- BAIL-2 No-9)
28
Order
COURT
BLAPL- JYOTISH Dtd. (Seat
131 150357/2024125.05.2024 5374/2024 |RANJAN DAS ?2' 2024-05- No-9)
28
Order
COURT
BLAPL- Dtd. (Seat
132 150398/202429.05.2024 5376/2024 M. R. BARIK NO. 5024-05- No-9)
17
28
Order
COURT
BLAPL- Dtd. _ (Seat
133 /50399/202429.05.2024 5379/2024 M. R. BARIK NO. 2024-05- BAIL-1 No-2)
17
28
Order
COURT
BLAPL- Dtd. (Seat
134 150400/2024129.05.2024 5367/2024 M. R. BARIK NO. 5024-05- No-2)
17
28
SLAPL- COURT giier (Seat
135 /50401/202429.05.2024 5309/2024 H. K. PATRA TS. 2024-05- BAIL-2 Ti;

28




Order

COURT (Seat
BLAPL- Dtd.
136 |50402/2024129.05.2024 |00 q,, [B. DAS C. NO. | 0si—05- No-
17 11)
28
Order
COURT (Seat
ABLAPL- RABINDRA Dtd.
137 |50403/2024129.05.2024  [o500 000y liamn panpa (O NO. | oi_05- No-
17 11)
28
Order
138 |50404/2024 [29.05.2024 |72 (C)~ A PANDA |C ESURT ptd. WRIT éi?at
R 13667/2024 ’ ’ 2024-05- |BRANCH-6
17 25)
28
cMP- COURT giger WRIT (Seat
139 50405/2024|29.05.2024  |;00 o, |R.K. MALLICK|C. NO. | oi-05- |lpranch-3 |NO-
17 14)
28
Order
COURT (Seat
CRLMP- Dtd. WRIT
140 50406/2024129.05.2024 |2, >, |P.K. PANI C. NO. | oi-05- |lRranch-g |NO-
17 24)
28
WP (C) - COURT giger WRIT (Seat
141 |50407/2024|29.05.2024 |/ oc0 0q,, [B-K. MOHANTY C. NO. | 05i-05- |RRANCH-5 |NO-
17 22)
28
WP (C) - COURT giier WRIT (Seat
142 150408/2024|29.05.2024 |, c0w o0, [M.R. SAHOO  [C. NO. | oi-05- |lRranch-3 |No-
17 13)
21
Order
143 [50409/2024 [29.05.2024 |"E(€)~ M.R. SAHOO |C Yo, [ped. WRIT o
U 13242/2024 | " ) " |2024-05- |BRANCH-2
17 45)
21
Order
144 [50410/2024 [29.05.2024 |72 (C)~ S. DAS C EgURT ptd. WRIT gifat
U 13489/2024 7" ) " |2024-05- |BRANCH-4
17 19)
28
ABLADL COURT giger (Seat
145 150411/2024129.05.2024  [7° 7, |SURENDRA DAS|C. NO. i oa05- No-
17 19)
28
WP (C) - COURT giier WRTT (Seat
146 |50412/2024129.05.2024 |75 00 50, , [R-K. DEHURY |C. NO. | 0oi_05- |RRANCH-2 |NO-
17 45)
28
WP (C) - COURT giger WRIT (Seat
147 150413/2024129.05.2024 | 5005 55, A-K. MOHANTY C. NO. | o4-05- |pRrancH-6 NOT
17 25)
28
COURT (Seat
WP (C) - Order WRIT -~
148 150414/2024129.05.2024 | 5000 55, A-K. MOHANTY C. TS. Did. BRANCH-6 gg)




2024-05-
28

Order

(Seat
ABLAPIL- COURT |Dtd.
149 (50415/202429.05.2024 [ ;7" |GANESH SAHOO vo. 5 |2024-05- No-
25)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
150 |50416/2024|29.05.2024 13561/2024 K-C- SAMAL NO. 5 12024-05- |BRANCH-5 gg)
28
Order
ABLAPIL- MANORANJAN COURT |Dtd. (Seat
151 (50417/202429.05.2024 [ o5/ [0 vo. 5 |2024-05- No-
22)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
152 |50418/2024 29.05.2024 )0 )7 B.K. DAS o 5 l2o9n—05- |BRENCH-4 T;)
28
Order
(Seat
ABLAPIL- COURT |Dtd.
153 |50419/2024 |29.05.2024 o500 |A K BEHERA vo. 5 l2024-05- No-
19)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
154 (50420/2024 29.05.2024 | /2,070, |T. SWAIN 7o 5 2024-05- |mRANCH-4 Tg)
28
Order
ABLAPIL- SRINIBASH COURT |Dtd. (Seat
155 (50421/202429.05.2024 |2 0, ooy No. 5 2094-05- |BAIL-2 $;;
28
Order
ABLAPL- AMLAN SHAKTI COURT |Dtd (Seat
156 50422/2024 (29.05.2024  [coo o0 (o c o s laoga—o6 No-
12)
24
SLAPL COURT giger (Seat
157 |50423/2024129.05.2024 5131/2024 AK MOHANTY NO. 2 2024-05- No-
OLD 12)
28
Order
COURT
ABLAPIL- Dtd. (Seat
158 (50425/202429.05.2024 [S¢," ", |J PRADHAN NO. 2 |,05a o5, [BAIL-1 Noot)
OLD
28
WP (C) - COURT giger WRIT (Seat
159 |50426/2024 29.05.2024 )5 ocl” . IS.K. BISWAL NO. 2 000 o lhnamcnoe [NO-
OLD 25)
28
Order
(Seat
ABLAPIL- COURT |Dtd.
160 |50427/2024129.05.2024 5343/2024 S K TRIPATHY NO. 5 12024-06- gg;

24




Order

(Seat
WP (C) - COURT |Dtd. WRIT
161 50428/2024|29.05.2024 | 1_co) 0., |T-P. KAR No. 5 12024-05- |BRANCH-6 gg)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
162 150430/2024129.05.2024 | oo o0,,|T-P. KAR No. 5 |2024-05- |BRANCH-S 22)
28
Order
(Seat
ABLAPL- COURT |Dtd.
163 |50431/2024|29.05.2024 [0 00, |S K TRIPATHY No. 5 |2024-05- No-
22)
28
Order (Seat
WP (C) - K.C. COURT |Dtd. WRIT -
1641150432/2024|125.05.2024 13603/2024 [TRIPATHY NO. 5 |2024-05- |BRANCH-6 gg)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
165 50433/2024129.05.2024 | 00 00 , |B.K. ROUL No. 5 |p02a-05- |RRANCH-4 Tg)
28
Order
(Seat
ABLAPL- COURT |Dtd.
166 |50434/2024129.05.2024 5381/2024 S K TRIPATHY NO. 5 |2024-05- No-
19)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
167 |50435/2024129.05.2024 |0 00 o0 , |B.K. ROUL No. 5 |p02a-05- |RRANCH-4 Tg)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
168 |50436/20241(29.05.2024 13688/2024 B.K. PATI NO. 5 12024-05- |BRANCH-6 gg)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
169 |50437/2024129.05.2024 |0 00 o0, [H.K. PANDA Mo 5 2024-05- |BRANCH-7 TZ)
28
Order
ABLAPL- PRAKASH KU. COURT |Dtd. (Seat
170 150438/2024|29.05.2024 ;00 0o, | spe No. 5 |lp02a—05- [BAIL-2 No-
11)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
171 50439/2024|29.05.2024 |/ 0% 00, , [M.R. BARTK Mo, 5 |l2024-05- |BRANCH-6 gg)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
172150441/2024129.05.2024 [/ 5000 505, M-R. BARIK NO. 5 12024-05- |BRANCH-6 gg)
28
ABLAPIL- JYOTT RANJAN COURT |Order (Seat
173 |50442/2024129.05.2024 5374/2024 |SAHOO NO. 5 Dtd. BAIL-2 No-

11)




2024-06-
24

Order

(Seat
ABLAPL- MANOJ KUMAR COURT |Dtd.
174 |50443/20241(29.05.2024 5217/2024 | PANT NO. 5 |2024-05- No-
11)
28
Order
(Seat
ABLAPL- COURT |Dtd.
175 |50444/2024|29.05.2024 5380/2024 |F K JENA NO. 5 |2024-05- No-
11)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
176 150445/2024129.05.2024 | o000, , KIRTAN DANG No. & |po2a-05- |BRANCH-5 1;2)
28
Order
ABLAPIL- MANOJ KUMAR COURT |Dtd (Seat
177 |50446/20241(29.05.2024 5398/2024 |PANT No. 5 |2022-05- BAIL-2 No-
11)
28
Order
ABLAPL- JAYADEBA COURT |Dtd. (Seat
178 |50447/20241(29.05.2024 5382/2024 |BEHERA No. 5 |2022-05- No-
11)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
179 50448/2024|29.05.2024 | _oqo o0, , KIRTAN DANG No. 5 |2024-05- |BRANCH-5 1;;)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
180 |50449/20241(29.05.2024 13604/2024 KIRTAN DANG No. 5 |2024-05- |BRANCH-6 gg)
28
Order
ABLAPL- PRASANJIT COURT |Dtd (Seat
181 |50450/2024(29.05.2024 5351/2024 |BEHERA NO. 5 |2024-06- No-
25)
24
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
182 |50451/2024129.05.2024 | oo0) 50,, B- BARIK No. 5 |202a-05- |BRANCH-5 1;;)
28
Order
(Seat
ABLAPL- COURT |Dtd.
183 |50452/2024(29.05.2024 5371/2024 T SAHOO NO. 5 |2024-05- BAIL-2 No-
10)
28
Order
(Seat
ABLAPL- COURT |Dtd.
184 |50453/20241(29.05.2024 5344/2024 M R SAHOO NO. 5 2024-05- BAIL-2 No-
10)
28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
185 150455/2024129.05.2024 |, 5005 545, KIRTAN DANG NO. 5 12024-05- |BRANCH-6 gg)

28




Order

(Seat
WP (C) - COURT |Dtd. WRIT
186 150456/202429.05.2024 13609/2024 KIRTAN DANG NO. 5 12024-05- |BRANCH-6 gg)
28
Order
ABLAPL- COURT |Dtd. B (Seat
187 |50457/2024129.05.2024 5347/2024 S MOHAPATRA NO. 5 12024-05- BAIL-2 No-7)
28
Order
ABLAPL- COURT |Dtd. (Seat
188 150458/202429.05.2024 5349/2024 P K MOHANTY NO. 5 12024-06- No-7)
24
Order
(Seat
ABLAPL- COURT |Dtd.
189 |50459/202429.05.2024 5400/2024 P K MOHANTY NO. 5 12024-06- BAIL-2 No-
12)
24
Order
(Seat
ABLAPL- COURT |Dtd.
190 |50460/2024129.05.2024 5387/2024 K C PANDA NO. 5 12024-05- No-
12)
28
ABLAPL- COURT giger (Seat
191 |50461/2024/29.05.2024 5396/2024 S R TRIPATHY NO. 5 |2024-05- BAIL-2 No-
11)
30
Order
ABLAPL- PARSURAM COURT |Dtd. (Seat
192 |50462/2024129.05.2024 5366/2024 |PANDA NO. 5 12024-06- No-
11)
04
Order
ABLAPL- KIRTAN COURT |Dtd. B (Seat
193 |150463/2024129.05.2024 5403/2024 |BADHET NO. 5 12024-05- BAIL-2 No-9)
28
Order
ABLAPL- COURT |Dtd. (Seat
194 |50465/2024129.05.2024 5401/2024 B R SENAPATI NO. 5 12024-05- No-9)
28
Order
ABLAPL- COURT |Dtd. (Seat
195 |50466/20241(29.05.2024 5350/2024 P R NAYAK NO. 5 |2024-05- BAIL-2 No-7)
28
Order
ABLAPL- COURT |Dtd. (Seat
196 |50467/2024129.05.2024 5390/2024 J P KAR NO. 5 12024-05- No-7)
28
Order
ABLAPL- NIRANJAN COURT |Dtd. (Seat
197 150468/2024125.05.2024 5377/2024 |SAHOO NO. 5 (2024-05- No-7)
28
ABLAPL- ASHOK KUMAR COURT |Order (Seat
198 |50470/2024129.05.2024 5388/2024 |SAHOO NO. 5 |Dtd. No-7)




2024-05-
28

Order
CRLMC- COURT |Dtd. CRIMINAL (Seat
199 |50479/2024129.05.2024 2033/2024 M.K. PANI C.O. NO. 5 12024-05- |MISC No-1)
28
Order
ASHOK KUMAR
CRLMC- COURT |Dtd. CRIMINAL |(Seat
200 |50480/20241(29.05.2024 1956/2024 SAHOO (IN C.O. NO. 5 12024-05- MISC No-5)
PERSON)
28
Order
CRLMC- COURT |Dtd. CRIMINAL (Seat
201 |50481/20241|29.05.2024 2071/2024 M.R. SAHOO C.O. NO. 5 12024-05- |MISC No-1)
28
Order
CRLMC- COURT |Dtd. CRIMINAL |(Seat
202 |50482/2024129.05.2024 2040/2024 S. DASH C.O. NO. 5 12024-05- MISC No-1)
28
Order
CRLMC- SAKTI PRASAD COURT |Dtd. CRIMINAL (Seat
203 150483/2024125.05.2024 2045/2024 |DAS c.0. NO. 5 1(2024-05- |[MISC No-1)
28
Order
CRLMC- COURT |Dtd. CRIMINAL (Seat
204 |50484/2024129.05.2024 2060/2024 S.K. NAYAK C.O. NO. 5 12024-05- |MISC No-1)
28
Order
CRLMC- COURT |Dtd. CRIMINAL |(Seat
205 |50485/20241(29.05.2024 1974/2024 S. DASH C.O. NO. 5 12024-05- MISC No-5)
28
Order
CRLMC- COURT |Dtd. CRIMINAL (Seat
206 |50486/2024(29.05.2024 2062/2024 B.P. TANGA C.O. NO. 5 12024-05- |MISC No-1)
28
CRLMC- BIBUDHENDRA COURT giger CRIMINAL (Seat
20750487/2024/125.05.2024 1924/2024 |KUMAR RATH -0- ?g' 2024-08- |MISC No-5)
06
CRLMC- CHANDRAKANTA COURT giier CRIMINAL (Seat
208 |50488/20241(29.05.2024 2100/2024 |NAYAK C.O. ?g. 2024-05- MISC No-1)
28
Order
ABLAPL- RAJENDRA Dtd. (Seat
209 |50239/2024|29.05.2024 5404/2024 |NARAYAN ROUT GENERAL 2024-05- No-1)
28
Order
DIBYA
BLAPL- Dtd. (Seat
210 |50240/20241(29.05.2024 5047/2024 ;?SEQiH GENERAL 2024-05- No-1)

28




Order

(Seat
BLAPL- GOPAL PRASAD Dtd.
211 (50241/2024 [29.05.2024 o 'p0” 0o, |0 GENERAL 2094-05_ [BAIL-2 No-
11)
23
Order
212 |50242/2024 |29.05.2024 |PPAPL” MADI DULA  |GENERAL ptd. éifat
U2 1697/2024 2024-04-
11)
04
Order WRIT
WP (C) - BISWAJIT Dtd. BRANCH (Seat
213150243/2024129.05.2024 |1 ),160,2017 |MOHANTY CENERAL 2023-09- | (DIVISION If;’a)
11 BENCH-2)
Judgement WRIT
WP (C) - SANTOSH Dtd. BRANCH (Seat
214 150244/2024129.05.2024 0055004 |[KUMAR BEHERA CLNERAL 2024-05- | (DIVISION T;;)
09 BENCH-3)
Order
(Seat
BLAPI- DEBASTS Dtd.
215 |50246/2024 (29.05.2024 |00 0 Bony GENERAL 094-05- No-
123)
28
SLAPL DIBYA giger (Seat
216 (50247/2024 [29.05.2024 ¢ o, o, , |PRAKASH GENERAL 094-05- No-
MISHRA 123)
28
I DIBYA giier (Seat
217 [50248/2024 [29.05.2024 o0 ", [PRAKASH GENERAL 094-05- No-
MISHRA 123)
28
Order
DIBYA
BLAPL- Dtd. B (Seat
218 (50249/2024 [29.05.2024 oo " |PRAKASH GENERAL 5094-05 [BAIL-1 Moot
MISHRA
28
Order
ABLAPL- SURENDRA Dtd. (Seat
219 |50250/2024 29.05.2024 o J o, ol GENERAL 202405 Noo1)
28
Order
BLAPL- KULDEEP Dtd. (Seat
220 |50252/2024129.05.2024 5092/2024 MOHANTY GENERAL 2024-05- No-1)
28
Order
WA- SANJAYA Dtd. WRIT (Seat
221 150260/2024125.05.2024 1) 08/9023 |KUMAR BEHERA |CENERAL 2023-10- |APPEAL  |No-1)
18
Order
WP (C) - SANJAYA Dtd. WRIT (Seat
222 150265/2024129.05.2024 1)) 0159/5023 [KUMAR BEHERA |CCNERAL 2023-07- |BRANCH-4 1;2)—
27
(Seat
WP (C) - PRASANNA Order WRIT ©
223 150266/2024129.05.2024 4135/2018 |KUMAR NANDA GENERAL Dtd. BRANCH-4 No

19)




2024-01-
25

Order

(Seat
WP (C) - SURYAKANTA Dtd. ©
224 50269/2024 [29.05.2024 g0 o) [0 6 GENERAL oS on No
19)
30
Order
(Seat
WP (C) - SURYAKANTA Dtd. ©
225 150271/2024129.05.2024 9199/2005 |PALAT GENERAL 2018-01 No
19)
30
Order
WP (C) - DHANESWAR Dtd. WRIT (Seat
226 50274/2024(29.05.2024 |77 000 e, GENERAL 502405 |BRANCH-3 gg;
07
Order
CRLMP- DURGADATTA Dtd. WRIT (Seat
227 |50354/2024 (29.05.2024 |Zgo oo, iy GENERAL 502404 |BRANCH-6 gg;
22
Order
WP (C) - PRASANTA Dtd. WRIT (Seat
228 150355/2024129.05.2024 14/ 00 /9004 [KUMAR DATRI |CONERAL 2024-05- |BRANCH-1 |No-2)
17
Order
CRLA- SURYAKANTA Dtd. CRIMINAL |(Seat
229 |50356/2024 (29.05.2024 |7, 00 o [ T GENERAL 5024-05— |APPRAL Nows)
20
DISTRICT
CRA- LEGAL Entire CRIMINAL |(Seat
230 (50359/202429.05.2024 | "7 g0 CERUICES GENERAL N ADPERL No2)
AUTHORITY
Order
CRLA- SURYAKANTA Dtd. CRIMINAL |(Seat
231 |50362/20241/29.05.2024 504/2005 PALAT GENERAL 2024-05- |APPEAL No-7)
20
DISTRICT Order
CRA- LEGAL Dtd. (Seat
232 |50371/2024129.05.2024 190/1999 SERVICES GENERAL 2018-08— No-7)
AUTHORITY 13
Order
CRLMC- SRINIBASH Dtd. CRIMINAL |(Seat
233 150245/2024129.05.2024 1904/2024 MOHANTY GENERAL 2024-05- |MISC No-5)
21
Order
BLAPL- Dtd. (Seat
234 |50253/2024 (29.05.2024 |0, |P K MISHRA |GENERAL 09a-05- Nows)
17
Order
ABLAPIL- Dtd. (Seat
235 (50275/202429.05.2024 [c,» " |R. K. BARIK GENERAL 209406 [BAIL-1 Noed)

24




(Seat

CMP- L. WRIT
236 150334/2024129.05.2024 234/2024 R M NAYAK GENERAL Petition BRANCH-8 2;;
Order
(Seat
ABLAPL- Dtd.
237 150424/2024129.05.2024 5384/2024 J PRADHAN GENERAL 2024-05- No-
39)
28
Order
(Seat
BLAPL- Dtd.
238 |50429/20241(29.05.2024 1583/2024 B N SAHU GENERAL 5024-04- No-
39)
05
Order
239 [50440/2024 (29.05.2024 |F2O” PRAKASH GENERAL ptd. iéiEAL (Seat
. . 40/2022 2023-05- No-2)
SEC.
08
Order
Dtd. WRIT (Seat
240 150454/2024129.05.2024 WA-71/2022 |P K SWAIN GENERAL 5024-05- |APPEAL No-3)
21
Order
(Seat
WP (C) - Dtd. WRIT B
241 |50464/2024129.05.2024 |5 00 50, (N K ROUT GENERAL 2021-11- |[BRANCH-1 28)
23
Order
(Seat
ABLAPL- Dtd.
242 150469/2024129.05.2024 4306/2024 D K MALLICK |GENERAL 2024-05- BAIL-2 No-
10)
07
Order
(Seat
ABLAPL- Dtd.
243 150471/2024129.05.2024 6370/2022 A MOHANTY GENERAL 2023-11— BAIL-2 No-
12)
02
Order
(Seat
WP (C) - Dtd. WRIT B
244 |50472/2024129.05.2024 |7 00 5 0,, M K MOHANTY |GENERAL 2024-05- |lBRANCE-6 gg)
28
Order
(Seat
WP (C) - Dtd. WRIT -
245 150473/2024129.05.2024 | /5000 50,4 [N K MOHANTY |GENERAL 2024-05- |[BRANCH-& gg)
28
Order
(Seat
WP (C) - Dtd. WRIT B
246 150474/2024129.05.2024 |7 0050, , [N K MOHANTY |GENERAL 2024-05- |BrAncH-¢ [NO
25)
28
(Seat
WP (C) - WRIT -
247 |50475/2024129.05.2024 13665/2024 N K MOHANTY |GENERAL BRANCH-6 gg)
Order
(Seat
WP (C) - Dtd. WRIT B
248 150476/2024129.05.2024 |10y )0, , [N K MOHANTY |GENERAL 2024-05— |BRANCH-6 gg)

28




Order

(Seat
WP (C) - Dtd. WRIT
249 150477/2024129.05.2024 13658/2024 N K MOHANTY |GENERAL 5024-05- |BRANCH-6 gg)
28
Order
(Seat
WP (C) - Dtd. WRIT B
250 |50478/2024129.05.2024 /5005 505, N K MOHANTY |GENERAL 2024-05- |[BRANCH-6 1;12)
28

NIC




